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Director (Biochemistry), Group ‘A’ Post, Recruitment Rules, 2026 [Rule 2. Number of post,
classification and level in pay matrix]

Ministry of Health and Family Welfare, National Centre for Disease Control, Deputy Assistant
Director (Biochemistry), Group ‘A’ Post, Recruitment Rules, 2026 [Rule 3. Method of
recruitment, age-limit, qualifications, etc]

Ministry of Health and Family Welfare, National Centre for Disease Control, Deputy Assistant
Director (Biochemistry), Group ‘A’ Post, Recruitment Rules, 2026 [4. Disqualification]

Ministry of Health and Family Welfare, National Centre for Disease Control, Deputy Assistant
Director (Biochemistry), Group ‘A’ Post, Recruitment Rules, 2026 [Rule 5. Power to relax]

Ministry of Health and Family Welfare, National Centre for Disease Control, Deputy Assistant
Director (Biochemistry), Group ‘A’ Post, Recruitment Rules, 2026 [Rule 6. Saving]

Ministry of Health and Family Welfare, National Centre for Disease Control, Deputy Assistant
Director (Biochemistry), Group ‘A’ Post, Recruitment Rules, 2026 [Schedule]

Ministry of Health and Family Welfare, National Health Authority, Group “A and B” Posts),
Recruitment Rules, 2021 [Preamble]

Ministry of Health and Family Welfare, National Health Authority, Group “A’ and ‘B’ Posts),
Recruitment Rules, 2021 [Rule 1. Short title and commencement]

Ministry of Health and Family Welfare, National Health Authority, Group “A’ and ‘B’ Posts),
Recruitment Rules, 2021 [Rule 2. Application]

Ministry of Health and Family Welfare, National Health Authority, Group “A’ and ‘B’ Posts),
Recruitment Rules, 2021 [Rule 3. Number of posts, classification and level in pay matrix]

Ministry of Health and Family Welfare, National Health Authority, Group ‘A’ and ‘B’ Posts,
Recruitment Rules, 2021 [Rule 4. Method of recruitment, age-limit, qualifications, etc]

Ministry of Health and Family Welfare, National Health Authority, Group “A’ and ‘B’ Posts),
Recruitment Rules, 2021 [Rule 5. Disqualification]

Ministry of Health and Family Welfare, National Health Authority, Group “A’ and ‘B’ Posts),
Recruitment Rules, 2021 [Rule 6. Power to relax]

Ministry of Health and Family Welfare, National Health Authority, Group “A’ and ‘B’ Posts),
Recruitment Rules, 2021 [Rule 7. Saving]
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National Highways Fee (Determination of Rates and Collection) (Second Amendment) Rules, 2026
[Preamble]

National Highways Fee (Determination of Rates and Collection) (Second Amendment) Rules, 2026
[Rule 1. Short title and commencement]

National Highways Fee (Determination of Rates and Collection) (Second Amendment) Rules, 2026
[Rule 2]

National Highways Fee (Determination of Rates and Collection) (Second Amendment) Rules, 2026
[Rule 3]

Ministry of Commerce and Industry, Department for Promotion of Industry and Internal Trade
(Library and Information Officer and Assistant Library and Information Officer) Recruitment
Rules, 2026 [Preamble]

Ministry of Commerce and Industry, Department for Promotion of Industry and Internal Trade
(Library and Information Officer and Assistant Library and Information Officer) Recruitment
Rules, 2026 [Rule 1. Short title and commencement]

Ministry of Commerce and Industry, Department for Promotion of Industry and Internal Trade
(Library and Information Officer and Assistant Library and Information Officer) Recruitment
Rules, 2026 [Rule 2. Number of posts, classification and level in pay matrix]

Ministry of Commerce and Industry, Department for Promotion of Industry and Internal Trade
(Library and Information Officer and Assistant Library and Information Officer) Recruitment
Rules, 2026 [Rule 3. Method of recruitment, age-limit and other qualifications, etc]

Ministry of Commerce and Industry, Department for Promotion of Industry and Internal Trade
(Library and Information Officer and Assistant Library and Information Officer) Recruitment
Rules, 2026 [Rule 4. Disqualifications]

Ministry of Commerce and Industry, Department for Promotion of Industry and Internal Trade
(Library and Information Officer and Assistant Library and Information Officer) Recruitment
Rules, 2026 [Rule 5. Power to relax]

Ministry of Commerce and Industry, Department for Promotion of Industry and Internal Trade
(Library and Information Officer and Assistant Library and Information Officer) Recruitment
Rules, 2026 [Rule 6. Saving]

Ministry of Commerce and Industry, Department for Promotion of Industry and Internal Trade
(Library and Information Officer and Assistant Library and Information Officer) Recruitment
Rules, 2026 [Schedule]

Indian Administrative Service (Pay) Second Amendment Rules, 2026 [Preamble]
IAS (Pay) 2nd Amendment Rules, 2026 [Rule 1.]
IAS (Pay) 2nd Amendment Rules, 2026 [Rule 2.]

Central Notifications [13]

Bank of India [Export-Import Bank Officers&apos; Service (Amendment) Regulations, 2026 F. No.
9/8/2010-IF-I]

Central Board of Direct Taxes [Noti. No. G.S.R. 189(E)]
Central Board of Direct Taxes [Noti. No. S.O. 1401(E)]
Ministry of Finance [26/2026-Cust (NT)]

Ministry of Agriculture [Fertiliser (Inorganic, Organic or Mixed) (Control) (Third) Amendment
Order, 2026 Noti. No. S.0. 1335(E)]
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Ministry of Commerce and Industry [Ministry of Commerce and Industry, Department for Promotion
of Industry and Internal Trade (Library and Information Officer and Assistant Library and
Information Officer) Recruitment Rules, 2026 Noti. No. G.S.R. 65]

Ministry of Commerce and Industry [Notification No. 63/2025-26]

Ministry of Health and Family Welfare [Ministry of Health and Family Welfare, National Health
Authority, Group “A and B” Posts), Recruitment Rules, 2021 Noti. No. G.S.R. 192(E)]

Ministry of Health and Family Welfare [Ministry of Health and Family Welfare, National Centre for
Disease Control, Deputy Assistant Director (Biochemistry), Group ‘A’ Post, Recruitment Rules,
2026 Noti. No. G.S.R. 64]

Ministry of Labour [Noti. No. E.-1226217]

Ministry of Petroleum and Natural Gas [Petroleum and Natural Gas (Furnishing of Information)
Order, 2026 Noti. No. S.0. 1411(E)]

Ministry of Road Transport and Highways [National Highways Fee (Determination of Rates and
Collection) (Second Amendment) Rules, 2026 Noti. No. G.S.R. 191(E)]

Securities and Exchange Board of India [Securities and Exchange Board of India (Issue of Capital and
Disclosure Requirements) (Amendment) Regulations, 2026 SEBI/LAD-NRO/GN/2026/299]
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